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PAPERS LAID ON THE TABLE
Fourth Five Year Plan

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLAN-
NING (SHRIMATI INDIRA GANDHI) :
I beg to lay on the Table a copy of *“Fourth
Five Year Plan 1169-74". [Placed In
Library. See No. LT--3549/70)

Annual Accounts of the Post Graduate
Institute of Medlcal Education and
Rescarch, Chandigarh

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND METALS
(SHRI D. R. CHAVAN) : On behall of Shri
K. K Shah, T beg to lay on the Table —

(1) A copy of the Certified Accou: ts
of the Post Gradvate Institute of
Medical Education and Research,
Chandigarh, for the vear 1968-%9
together with the Audit Report
thereon, under sub-section (4} of
scction 18 of the Post Graduate
Instituate of Medical Education and
Research, Chandigarh Act, 19 6,
[Placed in Li'rary Sre No. LT--
3550170)

Report of the Indian Delcgation of
the W.H.O. Reglonal Commlitee

{2) A copy of the Report of the Indian
Delegation to the Twenty-second
session of the W.H.O. Regional
Committee for South-East Asia,
held at Kathmandu from 29tn
September to 5th Octobzr, 1969,
[Placed in Library. See No, LT—
3551/700

Riview and Annual Report of the
Lubrizol Indis Ltd, Bombay

SHRID R.CHAVAN : T beg to lay
on the Tahle a copy each of the following
papers under sub-section (1) of section 619A
of the Companies Act, 1956 :—

(I) Revizw by the Government on the
working of the Lubrizl India
Limited, Bombay for the year
1968-69.



